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Mr. R.P.Joshj, counsel for 
the applicant. Mr. R.Darda 
counsel for the respondents. 

Admit. 

Pleadings are complete. Kee 

the case for final hearing on 
15.6.;;.  

(v.D.bsHMuKrj) 

LQNAL  

The circuit sitting Ot this bench 
fixed at NthgPUr during the period from 

14.6.93 to 	
is cancelled due to 

the admini5t1t1l8 reasons. 

This matter is therefore adjourned 

and fixed during the week coomencilig 

from 19 	
July 1993 for 

at Nagpur. 

o.Registtar 

AT NACPUR 

Per tribunal 	Ot. 23/7/93 

For want of time adjaurnad 
to week commining from 26/7/93 

for final hair 

CAMP ATNRCPL. 

Eettflbunal 	PtL2JI/3, 

For want of time, this ratter 
is adjourned to :waok commencing from 
6/9/93 for final: hOari9'2  1 
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